
CENTRAL ADMINISTRATI\/£ TRIBUNAL, PRINCIPAL BENCH

/  0. A. No. 1217/1997

I\&vj Delhi, this 2nd day of August, 2000

Hon *516 Dr. A, yedayaili, fPmoer (3)
Hon'ble Snt, Shanta Shastry, I*PmbBr (A)

1, Smt, Omuati
u/o lats Siri Ram Av/tar Siarma
H-522, Sarojini Nagar, Delhi

2, 3atin Das
1297/ &ctor IV
R. l<.Rjram, I\&u Dalhi

3, S. N. Bhatt
1-1, Kashmir Appts.
gitampura, Neu Delhi

4, Chiranjit
D-2E, DDA Flats
Munirka, Neu Dalhi

5, Rajashuar Nath
200, Akash Darshan Appts
Mayur Vihar I, Neu Delhi

6, V, ri, Sambasivan
Flat No,55, Uandana Appts.
patpargahj, Dalhi-92 •• Applicants

(By PITS, Sarla Chandara, Adv/ocate, not present)

Va r su s

Union of India, through
^cretary
PTLnistry of Information & Broadcasting
Shastri Uhavyan

Neu Delhi .. Respondent

(By Mrs, P, K, Gupta, Advocate, f^hr^ugh proxy counsel Shri
Anil SLnghal)

ORDER (or al)

By Or, A, Vedavalli

l\&ither the applicant nor his counsel is present

even on the second call. No one appeared on their behalf

on the earlier occasion on 1,8,2000, In the circumstances,

the OA is dismissed for default and non-prosecution.

(Snt, Shanta Shastry) (Dr, A, Vedavaili )
Msmber (A) fpmber (3)

/gtv//


